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TRIPURA ACT NO.3OF 2016.

THE TRIPURA APPROFPRIATION (NQ.3) ACT, 2016
(TRIPURA ACT NO.3.OF 2016)

AN
ACT

to authorize paymen! and appropriaiion of certain Jirther sums from and out of

the Consolidated fund of the Siate of Tripura to meet the expenditure incurred on

certain services diring the finoncial year ended on 31 March, 2012 in evcess of

the amount granted for those services and Jor that year,

BY it enacted by the Legisiative Assembly of Tripura in the sixty-six

year of the Republic of India as follows: -

Short Title

issite of

R5.69,75,32 509/-

2ut of the Consolidaied
Fund of ihe Siote of
Tripwra fo0 meet cerfain
cxpendiure  Jor ihe
Fimoncial Year esded o
33 day of March, 2012,

Apgropriatien

This  act may be called the Tripura
Appropriation (No. 3) Act, 2016,

From and ouwt of the Consolidared Fund of the
State of Tripura, the sum specified in column 3
of the Schedule amounting in the aggregate to
the sum of Rupees sizly nine crore seventy
five fakh minety two thousand five hundred
nine only shall  be deemed to have been
authorized 1o be paid and apphicd to mest the
amount spent for defraying the charges in
respect of the services specified in column 2 of
the Schedule during the financial year ended on
the 31% day of March, 2012 in excess of the
amounts granied for those services and for that

The sums deemed o have been authorized to be

paid  and applied from and our of the
Consslidated Fund of the State of Tripura vnder
this Act should be deemed to have been

appropriated for the services and purposes

expressed in the Schedule in relation to the
financial year ended on the 31 day of March,

2012
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THE SCHEDULE
(Section 2 and 3)
1 2 3
Sums aggregating to
No. of : Voted by Charged on the
Services and Purposas
Votes evce P Assembly  {Consolidated Fund ol
\ Rs.

Rs. Rs,
16 jHealth Department (Revenue) 35939071 0 85939071
23 [Panchayat Raj Department (Revene) 45260732 0 46073
2 (Tndustres & Commerce Degartment (Revenie) 14267626 0 14267626
35 |Urban Development Department (Revence) 0 25321189 29321189
35 |Urban Development Department {Capital) 186372000 0 186372000
% (Jail Department (Revenue) 1294087 0 1294087
37 |Labour Organisation (Revente) 9202367 0 9202367
43 |finance Department {Revenue) 283508437 0 283508437
| % [Information Technology Department (Capitalt 33427000 0 39427000
GRAND TOTAL: 568271320 233211898 59?5925@9
ET{?’ME. : REYEMUE 442472330 28321189 471793509
TOTAL : CAPITAL 225798000 8l 225799000

A. K, Nath

L.R. & Secretary, Law(In-Charge)
Government of Tripura ’
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